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CradfcOtposR Ratio In MMala so.tlMi«a9onsttMi«fonand

*835. 8HRI A. CHARLES:
SHRI K.P. UNNKRiSHNAN:

WlllMliniBtarorFllANCEbeplMBsd 
to state:

(a)«hallM. heRasMvsBankof bKfia 
has iBsuad any giAMines to tha National­
ised Banitt and Hw Scheduled Banls in 
lespecl of Ihe cradft-deposK m b  in the 
Stales;

(^) a so. Ihe detaUs thereof;

(c) Ihe cradiNleposi latb in Kerala vis- 
a w  Tami Nadu. Karnataka and Andhra 
Pradesh duiing each of the last three years;

(d) whether them b  any shoit-f ail and i  

Cndk Depost R a ih (%  age)

(e) the sleps taken b  Ihb regard?

THE MMISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI DALBR 
SINGH): (a) and 0>) A l the pubSc sector 
t>anks have been advised in June, 1980 by 
Reserve Bank of Imfia (RBI) to achieve a 
Credit Deposft Ralto of 60% b  respect of 
their rural and semi-uiban brandies aepa- 
lateiyataBbdbbvel. RBI hasnotbsued 
anyguideinestolhel»anksregaRing achiev­
ing of the above C D  ftatb for tflferenl 
States.

(c) Credk Deposit Ratb of Commeidai 
Bai*s as at the last Friday of March. 1989.
1990.1991 b  respect of Ketab. TamI Nadu 
Karnataka and Andhra f*radesh b  furnished

Mame of Stale Maich.89 March. 90 Match. 91

Kerala 6S2 64.0 59.1

TamlNadulOI.2 99.4 1003

Kamataka97.1 91.0 85.8

Andhra Pradesh 86.0 87.1 82.6

(d) and (e). The Cradl OeposK Ratb b 
notlheaoleindbalorofiobbebgplaywfby 
banks b  Ihe economb devsbpment of a 
pailbubrSMMRagbn. The actual bwsl of 
cradi b  rataftm to b o %  fflobisod depoa- 
is  b  a partfcufav State or Regbn depends 
uponlheaadlabaoiptbncapacllyandbvel 
of economb acMltos dapanding upon the 
w m liblii of bfcaBltuctural fadWas Bw 
Tianipoilandpowar.thapBMdreltytosouice 
^  nw imiaiW, aooait to maritaiing. bcal 
«*«piaaawp|% etc. Baito hma bean 
vMsadbyRBHbanawatfwlwidaragbnil 

among various M M a b  cradl

dspbyment are awoklad and affective slaps 
aietaton to increase the flow of credit to 
produdive and Meitfbd vbbb prapoaab b  
(fffwentaraas. The matter Is also monitored 
by State Level Bankers OoimnlnM (SlJBC). 
StateGoverTMnentandRBIon tegular basb.

Wldattbig of NaHonal Mghways

* 836. DR V1SWANATHAM KANIIHk 
VM lha llliMar of SURFACE TRANS­
PORT ba pbaaad to aWte:

(i^ whether the Qovammantprapoaato
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widen al the important National Highwra^ 
into doubt« laiws for one way Traffic to 
minimise the road accidents;

(b) i  so. the (totsds thereof;

{c) the length of the National Highways 
already having dout)le lanes with one way 
traffic;

(d) whether the government propose to 
widen the National Highway No. 5 into 
double lanes for one way traffic; and

(e) I  so. the time by which ft is Kkely to 
be widened?

THE MINISTER OF STATE OF THE 
MINISTRY O F SURFACE TRANSPORT 
(SHRIJAGOISHTYTLER):(a)and(b)Oniy 
selocted sections of importaitt National 
Hi^wnqr having high trafTic density are 
being oonsiderad currently for widening to 
4bne divided highway s u t ^  to the availa- 
bMy of funds.

(c) Presently, 352 km of National High­
ways are having four lane divided camage­
way.

(d) and (e) Widening of the fun length of 
National Highway No.5 to four lanes would 
be oonskfered in phases subject to the 
density of traffic in diferent sections, inter- 
se pfkMiy vis-a-vis other National Highway 
woiks and over all avalablty of resources 
inliiiurePlan periods. four-laningof46lan 
ofNHSinAiidhraPradeshisinpiogress. It 
Islooeailyloindfealethetmebywhichthe 
whole of the National Highway No.5 wil be 
widened to four lanes.

ShnpMcation of Pre-Shipment Export 
Documentation System

8985. SHRI SHANKERSINH 
VAGHBA;WllhetfnlslBrof COMMERCE 
be pleased tp stale:

(a) whether the Government propose to 
simplify Pre-shipment Export Documenta­
tion System:

(b) if so. the details thereof; and

(c) the time by which the new system is 
proposed to be launched?

THE DEPUTY MINISTER IN THE 
MINISTRY OF OOMMEFICE (SHRI SAL­
MAN KHURSHEED): (a) Yes. Sir.

(b)Out of 25 pre-shipment Export Docu­
ments required by the exporters 17 docu­
ments have been aligned on the basis of 
United Nations Layout Key*. The use of 
aligned documentation system based on 
*UN Layout Key* involves the use of stan­
dardised aKgned export documents which 
can be nin off by a Master Document with 
economy, accuracy, speed and conven­
ience. The aligned documentation system 
will help to reduce export documentation 
burden appreciably by enabling our export­
ers to prepare as many as 17 of the 25 pre­
shipment export documents (commercial 
and regulatory) with the help of only two 
master documents by use of the photo 
copier and e îpropriate masks. Software 
has also been devetoped by the Indian 
Institute of Foreign Trade, New Delhi and 
Natk>nal Informatics Centre. New Delhi to 
prepare these documents on computer.

(c) The new system is proposed to be 
bunched w.e.f. 1.10.1991.

Loans to Penslonars for Housing 
Purposes

6986. SHRI SUSHIL CHANDRA 
VERMA: Wn the Minister of FINANCE be 
pleased to state:

(a) whether the Lie Insurance Corpora­
tion of India. Housing and Uiban Devekip- 
ment Cotporatkxi, Canfin Homes Umled


